SBiGenetral

Protection of NCB

This cover is applicable if it is shown on Your schedule.

What Is Covered

In consideration of the payment of an additional premium by the Insured as specified and
shown in the Schedule and realization thereof by the Company, the Company agrees that, in
case the Insured lodges for and is allowed a claim under Section 1 of the Policy, it will not affect

the No Claim Bonus eligibility at the time of Renewal, provided always that

1) Insurance of the vehicle is renewed with us.

2) There was only —*-0ne such claim lodged in the entire Policy periedyear.

3) The insured vehicle is repaired in a Company Authorized Workshop/ Garage/ Service
Station.
4) The rate of NCB allowed at the time of renewal will be same that he was enjoying prior to

the loss.
Subject otherwise to the terms exceptions conditions and limitations of this Policy.

* Numberofclaims-

Definitions

1)  Authorized Workshop/ Garage/ Service Station- A motor vehicle repair workshop/ garage/
service station authorized by Us.

2)  Period of Insurance- The period of time stated in the schedule for which the Policy is valid
and operative.

3)  We, Us, Our, Ourselves means SBI General Insurance Company Limited

4)  You, Your, Yourself- Means or refers to person or persons described in the schedule as the
Insured. In case schedule refers to an entity other than individual, then representative of
such entity would be deemed as You, Your, Yourself.
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